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No 103 1 7 02 CX 3 

Janua 1y12, 200 
WunA th prrmises named, detailrl 

nd dese ibed in the Sehcdule gi ven below 
I place used lor purpos* s ot the publc 
character naly lor power supply 

AND, WIn N WA8, inlormation with respect 
thereto, he destruction or obstruction 
hereof, or interlerence thrrewith could b 
useful to n eeny 

q gro sto 1285, fentr 4 , 1963 

T Tisa VT 7T NTT, 1923 
Now, TH NRBFORB, in rxercise of the power 

under sub-c lause (d) of clause (8) 
seetion of the Olicial Secrets Act, 1923 

(Act . XIX ot 1923), read with Govetn- 
ment ot lndia, Mini s1ry of Home Alfairs 

notilication no. S. 0.-1285, dated May 4, 

l963, the Governor is pleased to declaro the

premises named, dctailed and de scribcd in 
the Schedule given below to be a 'Prohibited 

Place for the purposcs of the said Act, and 
is further pleased to direct that a copy 
ol this no'ilica'ion in English and in the 
Vernacular of the uc. lity be atfixed to the 
S4¢d prem ses: 

Schedule 400 0 Tto -FzTT T77 Y7TITT zIs, 
***** 

Name and specitications ol the "Prohibitecd 
Place 

* 

400 K. V. Sub-Station Power Grid Shamsh- 
abad Road, Agra. 

In Last-Agricultur land and Sanraii 
Ma sala Fac tory. 

n West-Agrictulture land and petroi 
T , 

f pump. 

ln Nortk-Agra-Shamshabad Road. 
n SouthAgriculture land. The Governor is pleascd to order the 

publication of the lollowing Engish trans 
lation of notilication no. 108/1/7/02 CX-3, 
dated January 12, 2005 for general intor- 

mation 

By order 
PRADIP BHATNAGAR. 
Secretay, Home Deptt. 

Tro qu Tr0--2 HTo TET7), 05-04200560 (HTHI) 
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